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% 9.20%
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w.e.f. 12.03.2013
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  Intere
  Rep 
    
4 Bond
  Gros

  
Cum
DOC

  Net L
  Addit
  Repa
  Net L
  Aver
  Rate
  Intere
  Rep 
    
5 Bond
  Gros

  
Cum
DOC

  Net L

  

Addit

  Repa
  Net L
  Aver
  Rate
  Intere
  Rep 
    
6 Bond
  Gros

  
Cum
DOC

  Net L

  
Addit

  Repa
  Net L
  Aver
  Rate
  Intere

n Order in Petitio

Loan-Closing 
age Loan 
 of Interest 
est 
Schedule 

d XXIV 
ss loan openin
ulative Repay

CO/previous y
Loan-Opening
tions during th
ayment during
Loan-Closing 
age Loan 
 of Interest 
est 
Schedule 

d XXVII 
ss loan openin
ulative Repay

CO/previous y
Loan-Opening
tions during th

ayment during
Loan-Closing 
age Loan 
 of Interest 
est 
Schedule 

d XXVIII 
ss loan openin
ulative Repay

CO/previous y
Loan-Opening
tions during th

ayment during
Loan-Closing 
age Loan 
 of Interest 
est 

on No. 72-2010 

ng 
yment upto 

year 
g 
he year 
g the year 

ng 
yment upto 

year 
g 
he year 

g the year 

ng 
yment upto 

year 
g 
he year 

g the year 

100.00
100.00
8.68%

8.68

  

  
100.00

0.00

100.00
0.00
0.00

100.00
100.00
9.95%

9.95

  

  
1000.00

0.00

1000.00
0.00

0.00
1000.00
1000.00

9.47% 

94.70

  
  

1000.00
0.00

1000.00
0.00

0.00
1000.00
1000.00

9.33% 

93.30

91.67
95.84

8.68%
8.32

12 equal install
  

  
100.00

0.00

100.00
0.00
8.33

91.67
95.83

9.95%
9.54

12 equal install
  

  
1000.00

0.00

1000.00
0.00

0.00
1000.00
1000.00

9.47%
94.70

12 equal install

  
  
1000.00

0.00

1000.00
0.00

0.00
1000.00
1000.00

9.33%
93.30

83.34 
87.51 

8.68% 
7.60 

ments w.e.f. 07.1
  

   
100.00 

8.33 

91.67 
0.00 
8.33 

83.33 
87.50 

9.95% 
8.71 

ments w.e.f. 26.0
  

   
1000.00 1

0.00 

1000.00 
0.00 

83.33 
916.67 
958.33 
9.47% 
90.75 

ments w.e.f. 31.0

  
   
1000.00 1

0.00 

1000.00 1
0.00 

0.00 
1000.00 
1000.00 

9.33% 
93.30 

Page 16

75.01 6
79.18 7

8.68% 8
6.87 

12.2010 
  

  
100.00 10

16.67 2

83.33 7
0.00 
8.33 

75.00 6
79.17 7

9.95% 9
7.88 

03.2011 
  

  
000.00 100
83.33 16

916.67 83
0.00 

83.33 8
833.33 75
875.00 79
9.47% 9
82.86 7

03.2012 

  
  

000.00 100
0.00 8

000.00 9
0.00 

83.33 8
916.67 83
958.33 87
9.33% 9
89.41 8

 
 of 17 

66.68
70.85

8.68%
6.15

  

00.00
25.00

75.00
0.00
8.33

66.67
70.83

9.95%
7.05

  

00.00
66.67

33.33
0.00

83.33
50.00
91.67

9.47%
74.97

  

00.00
83.33

16.67
0.00

83.33
33.33
75.00

9.33%
81.64



 

       Revisio

 
 

  Rep 
    
7 Bond
  Gros

  
Cum
DOC

  Net L

  

Addit

  Repa
  Net L
  Aver
  Rate
  Intere
  Rep 
    
8 Bond
  Gros

  
Cum
DOC

  Net L

  
Addit

  Repa
  Net L
  Aver
  Rate
  Intere
  Rep 
    
    
  Tota
  Gros

  
Cum
DOC

  Net L
  Addit
  Repa
  Net L
  Aver
  Rate
  Inter

 

n Order in Petitio

Schedule 

d XXIX 
ss loan openin
ulative Repay

CO/previous y
Loan-Opening
tions during th

ayment during
Loan-Closing 
age Loan 
 of Interest 
est 
Schedule 

d XXX 
ss loan openin
ulative Repay

CO/previous y
Loan-Opening
tions during th

ayment during
Loan-Closing 
age Loan 
 of Interest 
est 
Schedule 

al Loan 
ss loan openin
ulative Repay

CO/previous y
Loan-Opening
tions during th
ayment during
Loan-Closing 
age Loan 
 of Interest 

rest 

on No. 72-2010 

ng 
yment upto 

year 
g 
he year 

g the year 

ng 
yment upto 

year 
g 
he year 

g the year 

ng 
yment upto 

year 
g 
he year 
g the year 

  
  

486.00
0.00

486.00
0.00

0.00
486.00
486.00

9.20% 

44.71

  
  

175.00
0.00

175.00
0.00

0.00
175.00
175.00

8.80% 

15.40

  
  

 
3061.00

0.00

3061.00
0.00
0.00

3061.00
3061.00

9.2911%
284.40

12 equal install

  
  

486.00
0.00

486.00
0.00

0.00
486.00
486.00
9.20%
44.71

12 equal install

  
  

175.00
0.00

175.00
0.00

0.00
175.00
175.00
8.80%
15.40

12 equal install

  
  

 
3061.00

0.00

3061.00
0.00

33.33
3027.67
3044.34

9.2923% 9
282.89

ments w.e.f. 15.1

  
   

486.00 
0.00 

486.00 
0.00 

0.00 
486.00 
486.00 
9.20% 
44.71 

ments w.e.f. 12.0

  
   

175.00 
0.00 

175.00 
0.00 

0.00 
175.00 
175.00 
8.80% 
15.40 

ments w.e.f. 29.0

  
  

  
3061.00 3

33.33 

3027.67 2
0.00 

116.66 
2911.01 2
2969.34 2

9.2923% 9.
275.92 
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12.2012 

  
  

486.00 48
0.00 4

486.00 44
0.00 

40.50 4
445.50 40
465.75 42
9.20% 9
42.85 3

03.2013 

  
  

175.00 17
0.00 

175.00 17
0.00 

0.00 
175.00 16
175.00 16
8.80% 8
15.40 

09.2013 

  
  

  
3061.00 306
149.99 39

911.01 267
0.00 

240.49 25
670.52 24
790.77 254
2897% 9.28
259.26 23

 
 of 17 

  

86.00
40.50

45.50
0.00

40.50
05.00
25.25

9.20%
39.12

  

75.00
0.00

75.00
0.00

14.58
60.42
67.71

8.80%
14.76

  
  

 
61.00
90.48

70.52
0.00

55.08
15.44
42.98
882%
36.20


